NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH

COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 27.11.2019
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ORDER

Heard Shri Shivadutt Bannanje, learned Resolution Professional. Learned
Resolution Professional submits that Hon’ble High Court has stayed the
interim order passed by this Tribunal on 08.04.2019 in W.P.
No.50370/2019 (GM-RES) filed by M/s.GK Ispat Private Limited &
Another on 06.11.2019. Both the parties are at liberty to make mention if
any order passed by the Hon’ble High Court of Karnataka. Post the case
on 07.01.2020.
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